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| TEM No. 11 Court No. 1 SECTI ON XV
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A No 55 In Civil Appeal No.3736/2001

DHONDE BAJI RAO BALU & ORS. Appel | ant (s)
VERSUS
NANDKUVAR SHRI RANG JADHAV & ORS. Respondent (s)

( Wth Appln(s). for early hearing )
( Wth Ofice Report )

Date : 31/10/2001 This Petition was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE S. P. BHARUCHA
HON BLE MR JUSTI CE B. N. Kl RPAL

For Appellant (s) C. G Sol she, Adv.
Makarand D. Adkar, Adv.
S. D. Si ngh, Adv.

Vi shwaj it Singh, Adv.

For Respondent (s)

Ss% %

UPON hearing counsel the Court nmade the foll ow ng
ORDER

No orders.

(Neena Ver nm) (Prem Prakash)
Court Master Court Master



